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F.No.6-1/2023 WL
Government of India

Ministry of Environment, Forest and Climate Change
(Wild Life Division)

2nd Floor, Vayu Wing,
Indira Paryavaran Bhawan,

Jor Bagh Road, New Delhi 110003.

Date: 19h May, 2023
To,

The Principal Secretary,
Forest Department,
Government of Maharashtra,
Mantralaya, Mumbai.

Sub: Proposal for diversion of 121.58 Ha. Forest land for Durgapur extension
deep Open Cast mining project by Western Coalfields Ltd. Chandrapur (Tadoba
Andhari Tiger Reserve - Kanhargaon Wildlife Sanctuary Tipeshwar Wildlife
Sanctuary tiger corridor) -FP/MH/MIN/6638/2022.

Sir,

Reference is invited to the subject mentioned above. The above proposal
was discussed in the 72nd Meeting of Standing Committee of National Board for
Wild Life held on 25h April, 2023 under the Chairmanship of Hon 'ble Minister
for Environment, Forest & Climate Change.

2. After discussion, the Standing Committee decided to recommend the
proposal subject to the following conditions:

1. The project agency should implement all the mitigation measures that
are proposed in mitigation plan proposed by Wildlife Institute of India,
Dehradun and the committee under the Chairmanship of Principal Chief
Conservator of Forests (Wildlife), Maharashtra State.

2. 2% (Rs.1.37 Crore) amount of project cost falling in Tiger Corridor of
Tadoba Andhari Tiger Reserve-Kanhargaon Wildlife Sanctuary­
Tipeshwar Wildlife Sanctuary shall be deposited by project agency for
wildlife conservation and management activities in the State with the
Tadoba Andhari Tiger Reserve Conservation Foundation.

3. In order to prevent entry of wild animals, the entire mining area should
be fenced with solar/ electric pulse monitored fences of at least 10 feet
height.

4. The vehicular transportation should be avoided and be replaced with
modern closed conveyor system. Belt conveyors should be fully covered
to avoid air borne dust.
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5. Control blasting techniques with proper delay detonators and explosives
should be used for mitigation of dust generation and ground vibration
during blasting operations.

6. Installation of Wind barriers should be done for dust trapping.
7. Thick green belt of 30-40 m width to be provided to mitigate/check the

dust pollution. 3-tier avenue plantation should also be developed along
vacant areas, storage yard, loading/ transfer points and also along
internal roads/ main approach roads.

8. A survey carried out by WII in the area demonstrated that WCL has used
Prosopis sp. for reclamation and this has proliferated profusely. From
2004 till 2013, the Prosopis sp. spread was estimated to be from 8.33%
in 2004 to 65.83% in 2013. This is unwarranted since this has
suppressed the diversity of native fauna thereby reducing forage
availability and provided suitable cover for leopards and wild pigs
causing incidents of human wildlife conflicts. The WCL, in consultation
with Maharashtra Forest Department, should take the responsibility of
removing Prosopis sp. in the existing plantation areas (WCL) within
Chandrapur in a phased manner by replacing it with native species,
which is likely to help in reducing the human-wildlife conflicts in the
area.

9. WCL should carry out a base line biodiversity survey of plants and
animals including birds, herpeto fauna etc. which will be useful in
rehabilitation of the area.

10. There should be no movement of transport vehicles during night
within forested/corridor/ESZ areas of TATR.

11. WCL should have appropriate waste disposal mechanism for the
mining site so that no waste is disposed in the forested or any natural
area.

12. As a part of Corporate Social Responsibility (CSR), WCL should
attempt to strengthen Tiger Conservation Foundation of Tadoba Andhari
Tiger Reserve.

13. Chief Wild Life Warden, Maharashtra should have appropriate
mechanism in place for compliance of the conditions laid by this
Authority during various phases of project implementation.

14. An annual compliance certificate on the stipulated conditions shall
be submitted by the project proponent to the State Chief Wild Life
Warden and an annual compliance certificate shall be submitted by the
State Chief Wild Life Warden to Government of India.

3. The minutes of the meeting have been posted online in the "PARIVESH"
portal of this Ministry.
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Yours faithfully,

(Dr. Sudheer Chintalapati)
Scientist 'E'

Email: sudheer. ch@gov.in

Copy to:

1. Chief Wild Life Warden, Government of Maharashtra, Forest Department,
Van Bhavan, Ramgiri Road, Civil Lines, Nagpur 440001.

2. Deputy Director General of Forests Integrated Regional Office, Ministry of
Environment, Forest and Climate Change, Ground Floor, East Wing, New
Secretariat Building, Civil Lines, Nagpur-440001 for monitoring the
compliance of the conditions.

3. Inspector General of Forests, FC Division, MoEF&CC, New Delhi.
4. Joint Secretary, IA Division, MoEF&CC, New Delhi.

Sa4s
(Dr. Sudheer Chintalapati)

Scientist 'E'
Email: sudheer. ch@gov.in
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office of rhe principar chi,ef Conserffiffi Fo...t, (HoFF) Maharashtra State,Ramgiri ltoad. Civil Lines, Nagpur 440 001.The Additionar principari. hief ( onservaror (,l For"ri, ani'rvoaar officer. Maharashrra statc.Ramgiri Road, Civij l_incs, Nagpur 440 001.0712-2s56916

Sub: Diversion of 12l.5g.ha rorest rand for Durgapur Deep Extn. open cast Mine in FavourWestern Coalfield I_imired in Disr. Chandripr]r Maharashtra_Rig"rairg 
. ." .., .

Ref: l. Govt. of Maharashtra order no. FLD_3613/C.R.25 I /F_10, dtd.26.0g.2023.

Please find encrosed a copy o1' order mentioned under reference above. -fhe Govt. ofMaharashtra has issued an order regarding diversion or r2r.5g ha F-orest Land in favour of the UserAgency subject to the terms and conditions mentioned in the letter dtd.l6.12.2015 and 22.12.2021 0fMinistry of Environment, Forests and crimate change, Govt. of Intria and subject to compriances ofconditions no.l to 4 mentioned in order under ,"fer"nJ" by the User Agency.
The undersigned has been directed to inform you th..ur" and you are requested to do needfur.Encl: As above

No. Desk- I 7/FCA-S2/PI D-6602/Ch andralt t23 _24 / tqc, o
Nagpur-440001 Dated ZB tOSTZOZI - r J.i

To,
The Chief Conservator ofForests (T) Chandrapur

4w,
(Ginni Singh)

Deputy Conservator of Forests (F.CA)

copy submifted with compliments to Arca cenerar Manager, chandrapur Area. po: Babupeth,District Chandrap ur 442 304 for favour of information.

Speed Post/Email

Emai l: apccfnodal@mahatbrcst@ gov.in

t:\OFFICI\CHANDRAPUR_CtRCLt\DtVaRStON Ot 121.58 ll^ FOtl DUR6Ap!n 0ttp Wcl Doax 16
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Forest Land- Chadrapur
Diversion of 121.58 ha of forest land for
Durgapur Deep Extn. Open Cast Mine in

favour of Western Coalfield Limited in Dist'
Chandrapur, in the State of Maharashtra.

Government of Maharashtra
Revenue and Forest DePartment

Government Order No.l'LD-3613/C.R.251/F-10
Mantralaya, Mumbai 400032.

Datei- 26.09.2023.

Reference:-

1) Additional Principal chief conservator of Forests & Nodal officer, Letter No. Desk-

1 7A{C/VI.D l2t 59 I 1 1'7 I 13-14, dt.20.04.2013.

2) Government of Maharashtra, Letter No. F-LD-3613/CR-251,ry-10, dt. 12.08.2014.

3) Ministry of Environment, Forcsts & Climate Change, Govemment of India, New

Delhi Letter F. No. 8-84/2014-FC, dt. 16.12.2015.

4) Additional Principal Chicf Conscrvator of Forcsts & Nodal Officer, Letter No. Desk-

1'7 N C lV lD -1 2t 59 I 1 41 3 I 1'7 -t 8, dt.20.09.20 t7 .

Letter No. Desk- l 7,AJC/l/ID - 1 2 1 59 1 2425 1 1 8 -1 9, dr.27 .03.20 1 9.

Letter No. Desk-l7,NC/I/ID -11327 I I0l8l l8-19, dt.12.01.2021.

Lerter No. Desk- l 7A{C/RS -IIID -121 59 1 6 5 5 1 20-21, dt.29.07 .2021.

Letter No. Desk- I TA.iodal/Chandrapur/ I 2 I 59 I 29 4 I 21 -22, dt.20. 1 0.202 l -

5) Ministry of Environment, Forests & Climate Change, Govemment of India, New

Delhi Lefter F. No. 8-84/2014-FC, dt.22.12.2021.

6) Additional Principal chicf conscrvator of Forests & Nodal officer, Letter No. Desk-

I TNodali Chandrapur/ID- l2l 5912672121 -22, d|.10.03.2022.

Letter No. Desk-17/FCA-S2lPlD-6602lChandrapurl23-2411761, dt.06.09.2023.

Order:-

Whereas, the Additional Principal Chicf Conservator of Forests & Nodal Officer,

Maharashtra State, Nagpur, vidc lettor under reference No.l has submitted a proposal for

diversion of 121.58 ha Forest land for opencast mining of Durgapur Deep Extension ocP oF

M/S. Westcm Coalfields Limited, Chandrapur Area Maharashtra;

AND whereas, the statc Govemment vide letter under reference No.2 has submitted

proposal to Ministry of Environment, Forests & Climate changc, Government of India, New

Delhi;

AND whereas, the Government of India after due consideration, vide letter under

reference No.3, accorded 'In-principle' approval to divert the 121.58 ha. Forest Land for the

above project under section 2 of Forest (Conservation) Act, 1980. The said approval is subject

to fulfillment of certain conditions by the User Agency;

AND whereas, the Aclditionat Principal chief conservator of Forests & Nodal officer,

Maharashtra State, Nagpur vidc letters under reference No.4 has submitted compliance of

those conditions to the Government oflndia;
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Govemment Order No.: FLD-16 t.J c.R.25llF-10

AND whereas, the Ministry of Environment, Fores
of India, Nagpur, vide under reference no. 5 accorded ,Fin

ha Forest land in favour of Westem Coalfield Limit
Chandrapur, Maharashtra for Durgapur Deep Extn. Open
under secrion 2 ofForest (Conservation) Act, l9g0;

lease/applicability of provisions of thc CBA (A &
belore giving actual possession and cnsure that m
changed during the process ofobtaining the Forest CI

ts & Climate Change, Govemment
al approval' to divert the of 121.5g
ed, Chandrapur Area in District
Cast Mine in District-Chandrapur

D) Act, 1957 for the said arca,

ining leasc period has not bccn
earance.

AND whereas, the Additional Principal Chief Conservalor of Forests & Nodal ollicer,
Maharashtra State, Nagpur vide letters uuder reference No.6 has requested State Government
to issue diversion order in the matter;

Now, therefore, Govemment of Maharashtra hereby directs that the area of 121.5g ha
consisting ofZudpi Jungle & Reserve Forest Land ,rore spec ically described in the proposar
submitted vide letter under reference No. l a.d as per detairs given in the Schedure given
below, be diverted to the User Agency, i.e. Area General Manager, Westem Coalfield
Limited, chandrapur Area' for Durgapur Dcep Extn. open casl Mine in District-chandrapur.

The divcrsion shall be effected subject 1o thc tenns and conditions mentioned in the
letter dated 16.r2.20r5 and dated 22.12.2021 0f Ministry of Environment, Forests & climate
change, Government of India, New Delhi. This approval for diversion of forest land is also
subjcct to compliancc of following conditions by the User Agency_

I. The Deputy Conscrvator of Forests shall verify the validity of the mining

2' The User Agency shall comply with aI the conditions stipulated in the ,in-principre,
and 'final approval' letters of Ministry of Environment, Forests & climate change,
Government of rndia, New Delhi, referrcd abovc. The conservator of Forests (T),
chandrapur shall ensure the strict compliance of the conditions by the User Agency
and shall fumish the report in this rcgard to Additional principal chicf conservator of
Forests and Nodal Officer, Maharashtra State, Nagpur fiom timc to time.

3' Non-compliance of any of the conditions mentioned in Ministry of Environment,
Forests & crimate change, Govemnlent of India, Ncw Derhi ,etters dated 16.12.2015
and dated 22.12.202r, in this order and Rules & Guidcli,es made / issued under Forest
(conservation) Act, 1gg0, shall amount to violati.n of Forest (conservation) Act,
1980 and action would be taken accordingly.

4. Il case of non-compliance ofany of the above conditions, the conservator of Forests
(T), Chandrapur shall report through the State Govemment to the Ministry of
Environment, Forests & Climate Change, Covernment of India, Nagpur as per
procedure laid down in guidelines under the Forest (Conservation) Act, 19g0 .

J
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Govenrnrent Order No.: FLD-3613/C.R.251/F-10

on Govcmment of Maharashtra's websitc

202309261443087319 This order has been

This Govcrnment Ordcr is avarlablc

www.nraharashtra. gov.in with Referencc No.

signed digitally.

By order and

copy:

in the namc of the Govemor of Maharashtra.
6ssriq6h,<larrxer^]fu

GA N ES H TU KARAM H!ffi,ffi###,fl#:
JADHAO rtrffi?fffi?;l:ll'f#jlisfr2lr ji;"

(Ganesh Jadhao)

Under Secrctary to the Govcrnment of Maharashtra

I . Secretary, Ministry of Environment, Forests & Climate Change, Govemment of
India, New Delhi.

2. Deputy Director General ol Forests (Central), Regional Office, Ministry of
Environment, Forests & Climate Change, Govemment of lndia, Nagpur.

3. Principal Chief Conservator ofForests (HoFF), Maharashtra State, Nagpur.

4. Principal Chief Conservator of Forests (Wildlife, Maharashtra State, Nagpur

5. Principal Chief Conservator of Forests & CEO, Maha-CAMPA, Nagpur.

6. Addl. Principal Chief Conservator of Forests & Nodal Offrcer, Nagpur.

7. Additional Principal Chicf Conscrvator ofForests (Conservation), Nagpur.

8. Collector,Chandrapur.

9. ChiefExecutive Officer, Zilha Parishad, Chandrapur

10. Chief Conservator ofForests (T), Chandrapur

I 1. Conservator of Forests &Field Director, Tadoba-Andhari Tiger Reserve,

Chandrapur

12. Deputy Conservator ofForests, Chandrapur

13. Area General Manager, Westem Coalfield Limited, Chandrapur Area, Dist.

Chandrapur.

14. Select File F-10.

I. Cotlector- Chandrapur and Chief Ilxecutive Officer, Zilha Parishad, Chandrapur

are hereby directed to forward the copy of this order to concemed Heads of Local

Item of
work/purpose

Name of
Yillage

Survey/
Gut No

Compt
No.

Area in
Ha.

Legal Status
of land

Coal Mining
purpose of
Durgapur
Extension

(Deep) Opencast
Project

Srnhala,
Chandrapur
Division,

Chandrapur

26U1.

400

6.18

59.20

Zudpi Jungle

Reserve Forest
401 Reserve Forest

402 1.94
Reserve ]rorest

Total Forest land (in ha.) 121.58

SCHEDULE

54.26
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Govemment Order No.: FLD-36 I 3/C.R.25 I /F- l0

Bodies, Panchayats, Municipal Bodies in addition to the relevant offices of the
Govemment and they shall also ensure the display of this order on their notice board
as well as on the notice board of local self-government bodies for the information of
general public.

II. Area General Manager. westem coarfield Limited, Chandrapur Area, chandrapur,
is hereby directed to publish the entire order of forest clearances granted in verbatim
along with the details of survey No., Gut No., area and regal status of each survey,
Gut No. etc. and along with the conditions and safe guards imposed by the centrat
Govemment while granting forest clearances in two widely circulated daily
newspapers, one in vemacular language and other in English language. Copy of the
Newspapers be submitted to Chief Conservator of Forests (T), Chandrapur, Deputy
Conservator of Forests, Chandrapur

III. Heads of Local Bodies, panchayats and Municipal Bodies in addition to the
relevant offices of the Government are hereby directed to dispray the same on their
notice board for 30 days from the datc ofreceipt for the information ofgeneral public.
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2.
3.
4.

*dfttnffifrfrUq
WE,9TSRN COATFIELDS Lffi fT ED

AeCIvt ot hdhEEbrptlBc
(m,t**tcomgery |

The Acldl PCC"F: / f'lodal Offber, [:oreet Deptt

The Chief Consenetor of Forest' North Circle'

The G.M. (L&R), W{}L, Naglur'

OfTict of tlm Ar+n G'enernfl hfartager'

ChnnttruPnr Area,

Po & Distt. ChnndrnPur {hfl"$'}

Dats 3'1"1"2$tS€--
ol"o L-

Van Bhawan, NagPur

hlagpur road, GhandraPur

lta

,(i

Ref. No" WgUGStArASnfl'PLGfRE'Vt g {f

To,
The DY Conservator of Foreet,

ChandraPur Divisiun'
c,bendrepqt

ffi* Innd for oPencastruining

of durguPur OPncrct ProPct of Mla Wc*ern Oou$lelds Llinrulted"

ShsndlnPur Arca

Dear $ir,

for 80.77 Yif-. of foreet bnd has been approved try Govt nf India vide

MOEF fri order no. F.No. g-1ig'ZOggFC cltd' A'11'20O5 for a period rrf S yeum

( i.e. 8.11.2$CIti to 7.11'2013 )'

ItorRenewaiof|easeefabt>vefor'egtianci
nn tne relevant docurnents in I (Eight) oets

tofM/s.WeeternCoaltieldsLirnitecj'
I
I

you fire threrefore, reqtrcsted to fonr*arct the encloaed proposal for onwarcj

subm*E*n to MOEF, New oerhiior getting *"il*ry approvar fronn centraf Govt under

Forest (Conservation) Act, 19Bo'
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^fil'dffidfq q"r srf$mr$, dHq{ sdft[ril-dlo rrh* tnTflFdffir.

'' TITfG[frTSTtg:ffi,Ttrd€, Effrt1g - BUQUon {el.qT,}
-g.$f,ft iF. oggo?'?teouu I, +-ffi i. o(seO?-?( r,i.i?o E-rnaii :- dfochandrapur@gmail"com

l4yq :- Reneuqal of lonsstry clearar'ca

P i>i;c;:al for diversion of t3o.v7

Ha. fcli'est la.nd for oPertcast

mininq of Dirrgapur OPertcast

Pi'oject r:f Nl/s. Western Coal

fields Limited, Chandrapur Area

ffiqio :- o-q{-sler*uq.{jqz t>7 7

"irqq, 
tffitn -s q4e\{3

i t "l"t z-.

dfl{ :- enrd orqffiq qT rh'qi-fi WCUCHA/AGM/PLG/REV /6157 , lt{i-s' 01/02/2013.

strttfi ffiq rdrqt 80.77 iffi qtflrqr Renewal Proposal ttrEq ffi.il -SdT

. ,'
rTffg rwtotm dqrfluft ffi ersor qrcffi Ttrr FrEvl-{-s oTrd,

rrgrqrfrd form 'B'. qd ftddqr Renewal (1.frmo) qlTr"l drdfd g-cdd -'rr$.

r<nqrtirqd qtguqif, 3T|ttrI 1:5O,OOO qT TfiTqIrR rbel qrLIlcT {ff,rd Latitude q

Longitude q{ftfre qr$.

rwrqrfta q)-guqid sTrarur qylffid q-oT.rqrLfio frr 3lf'\ Form 'B' qti f{-.td e'i=J

WrEqtffiqrfr.
stn-trqrEftd 80,77 iffi qffi frrtro fa r:iiFr qFruft o'qr+qri era qrqwf, W=q. . 

qrfsdf

Form 'B' qri €frft.

u' 
OffO TA* Tfit o\5=I lrtffilrafi ena rft qr o-rqkqrs Ht-q{ o-sri.

Tr6qr:- Eftarqrfr.

FkTItIran 8 rft.
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OFFICE OF THE IDTVISIONAI, FOBDST OFFICEB. -

CEANDBAPIIR DTYISION" CHANDR.API]8.
Rambagh Forest Golony, Mul Road, Ghandrapur - 442401 (M.S.)

Ofiice Tel. No. 07172-270448 F?''.No.07172-27O448 E{ail : dfochandrapur@gmail.com

Sub.:- Forest Land Chandrapur

Rener-d of forestrv clearance

Proposal for renewal of 80.71 Ha. Forest land

Open Cast Mining of Durgapur Opencast Mine

of \1 s. \\'estern Coalfields Limited, Chandrapur

fuea.

No.:- Desk-S'Sun'eyfl arrd/ D t b
Chandrapur. DatedA Al I o llS

To,

The Chief Conservator of Forests,

ilhandrapur Circle,

Chandrapur.

Ref.:- Western Coal Field Limited ChandrapurArea lefferNo. 957, dtd. 19/0512013.

The proposal for renewal of 80.77 IIa. Forest land (Reserve Forest 80.77 ha.) under F.C. Act 1980

required for Durgapur Opencast Mine, Chandrapur Area, Tah. Chandrapur, Dist. Chandrapur as received vide

their letter under reference has been scrutinized in this office and the proposal in 5 copies and Mimng Plan in 5

copies is forwarded to your office for further necessary action.

\)

l./
ni.isio##t officer.

Chandraprn Forest Divi sion,

Chandrapur

ager'. Chandrapur Area- \\-esern Coalfield Ltd.. Chandrapur for

Encl.:- l. Proposal in 5 copies.

2. Mining Plan 5 copies.

so((8D

Copy submitted to General

infonnation.

tTVESTERit GOALF i E LDS Li ivii TFD

OFF|CE GF TiiE AREA GEr{ERAL TYIAiV*+GE.R

-. CHAf'iD

R t F . i{ *.tu.'/C LiC FiFiAG ivii F L Gi RilVi
Copv io .-

T;re Siiir Aiea ir4arragei'. DSC SA.. ...lci iniaiiiiaiioir,

iiA'itr : 4.i i ,U ui .j

$"r('v
STAf ; QFiir,cri iPdri
CXAT.JDqqDUR AREA
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cb1('1'h'l("s~ f<;wifl~g !Western Coalfields Limited 
. ~c4;tr-ft (A Miniratna Company) 

cfif<>r~l (A Subsidiary of Coal India Limited) 
CIN-Ul0100MH197SGOI018626 

3tr cfil cfil:zn614 

5ao1a1:c, - 442404 
Email: sam.doc-cha.wcl@coalindla.ln 

Office of Area General Manager 
Durgapur Sub Area 
Chandrapur Area 

Addres: Urjanagar Post 
Dist: Chandrapur, MS, PIN:442403 

Phone:07172-265270 

fcliSt.a: .:J11qo1cfilf<:. - Wildlife Clearance for Renewal of Forest Clearance of 80.77 Ha Forest 
Land for Durgapur Opencast Project Mine in favour of M/s. Western Coalfields Limited in 
District Chandrapur, Maharashtra -Application for Wildlife Clearance 

~: Letter from Principal Chief Conservator of Forests, Maharashtra State vide Desk-23(2)/WL/ 
Survey/Pr.Kr.292/5236/2O23-24, dated 14th February 2024 

With reference to the above subject & above referred letter, the Principal Chief Conservator of 
Forests, Maharashtra State directed to apply for Wildlife Clearance for renewal of Forest Clearance of 
80. 77 Ha Forest Clearance Proposal. WCL 'chandrapur Area (User Agency) has submitted an on line 
application on 27.02.2024 through Parivesh 2.0 portal. 

The details are as below: 
Proposal number: 463196 Date: 27.02.2024 

We are herewith submitting 6 sets of Hard Copy of the same proposal along with relevant 
documents for and onward submission at your end. 

It is therefore requested kindly to do the needful towards submission of online Part Ill in 
parivesh portal at your end for wildlife clearance under Wildlife Protection Act 1972. 

Thanking you. 

ProJect Proponent/ 
Durgapur Sub Ar a 

60



~j ~"1Hffl(l CI~;fflCl ~
File No.WII/AE&CB/BHIWUMinning/2019"()~ Wildlife Institute of India

Dehradun, the May 16, 2024

To

The Area General Manager
Chandrapur Area, WCL
Planning Department
PO: Babupeth
Dist.: Chandrapur, MS
442403
E-mail: gmwclcha@gmail.com.agmchandrapur.wcl@coalindia.in

Sub. Durgapur Opencast Mine - Clarification regarding conducting a fresh Wildlife
Impact Assessment Study for Renewal of 80.77 Ha Forest Land for opencast
mining of Durgapur Opencast Project, M/s. Western Coalfields Limited,
Chandrapur Area - reg.

Ref. 1. Your letter (WCUCHAIAGM/PLG/REV/9780) dated 19th March 2024.
2. Willetter No. WII/AE&CB/BH/wUMining/2019-01 dated 22nd April 2024.

With reference to aforementioned communication (Sr. No.1) seeking clarification if a
fresh wildlife impact assessment study is required for renewal of forest clearance of
opencast mining in different areas in the Chandrapur mining area, it is stated that a
research project "Understanding the impacts of mining areas of Western Coalfields
Limited (WCL) and Chandrapur Thermal Power Plant, Chandrapur" is already being
carried out by WII, Dehradun, as mandated by the 324th Report of the Parliamentary
Standing Committee on Science & Technology, Environment & Forest on "Status of
forests in India". The aim of the study is to assess the impacts of all mines (opencast
and underground) in the Chandrapur district and provide a detailed assessment of the
impacts of mines and an integrated wildlife mitigation and management plan for the
WCL mining areas in the district. It is, therefore, submitted that a fresh wildlife impact
study would not be required for the renewal of the forest clearance of 80.77 ha of
Durgapur Opencast Mine, WCL Chandrapur area.

A joint committee under the Chairmanship of the Principal Chief Conservator of
Forests/Chief Wildlife Warden, Govt. of Maharashtra has already given a mitigation
plan for maintenance of the existing wildlife corridor for the 121.58 ha Durgapur
Extension Deep OC Project which encircles the 80.77 ha renewal area Vide Letter
No. 23(2)/WGN/P/No. 53/1061/2022-23; Dated: 12.07.2022.
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Further, regarding communication Sr. No.2 seeking no-cost extension of the project,
it is again requested to kindly release the third instalment of Rs. 33.0975 Lakhs (Each
by WCL and MAHAGENCO) to finalise and submit the final deliverables of the project
which is an integrated management plan.

Thanking you.

Copy to:

1. The Principal Chief Conservator of Forests (Wildlife), Chief Wildlife Warden
Maharashtra State, Nagpur, Van Bhawan, Ramgiri Road, Civil Lines, NAGPUR-
440001 (Maharashtra), E-mail: pccfwlngp@mahaforest.gov.in

2. General Manager (Environment), Western Coalfields Ltd., Civil Line, Sadar
Nagpur, 440001, Maharashtra , E-mail: gmenvironment@westerncoal.gov.in
with a request to release the third installment of the Project (30 % Rs. 33.0975
Laks).

3. Chief Engineer, Chandrapur Super Thermal Power Station, Chandrapur - 442
404. E-mail: cegenchandrapur@mahagenco.in with a request to release the
third installment of the Project (30 % Rs. 33.0975 Laks).

4. The Chief Conservator of Forest (Territorial) Chandrapur. E-mail:
ccfchandrapur@gmail.com

5. The Conservator of Forests & Field Director Tadoba-Andhari Tiger Reserve. E­
mail: ccffdtadoba@mahaforest.gov.in
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SITE INSPE CTION REPORT

Sr.

No.
Items Observation and Remarks

1 Name of Project Wildlife Clearance proposal for renewal of
forest clearance of 80.77 ha. forest land for Durgapur

Open Cast Project, Western Coalfields Limited,

Chandrapur Area under Chandrapur Forest Division.

2 Forest area involved 80.77 ha.

J Location

o Division

o Range

o Round

o Beat

. F.S.

Chandrapur Forest Division, Chandrapur

Chandrapur

Durgapur

Durgapur

Improvement Working Circle

4 Date of Site Inspection 2710312024

5 Details of forest type and flora of existing crop, with

botanical name of species.

The vegetation according to Champion and

Seth's classification belongs to the Sub group -

Tropical dry deciduous forest and sub-group 5A/C3

southern tropical dry mix deciduous forest type

having Teak as dominant species. The main

associates of Teak (Tectona grandis), Ain
(Terminalia tomentosa), Bamboo (Dendrocalamus

strictus), Bija (Pterocarpus marsupium), Dhaoda

(Anogeissus latifolia), Haldu (Adina cordifolia),

Salai (Boswellia seruata), Tendu (Diospyros

melonoxylon), etc.

6 Density of the forest area Mined out Area. The densitv is below 0.01.

1 Details of fauna including their population and

distribution from Wildlife Sanctuary, National Park or

Reserve

Fauna Vertebrates :- (1) Mammals 80

species, (2) Aves 280 species, (3) Reptiles 54

species, (4) Amphibians 11 species, (5) Pisces 84

species, (6) Snakes 28 species, (7) Birds 280 species

Invertebrates :- (8) Millusca 37 species,

(9) Dragonflies 41 species, (10) Muntoidea 51

species, (11) Hemiptera 25 species, (12)

Lepidoptera 68 species, (13) Scolopendridae 3

species & (14) Scorprionida 34 species etc.

8 Other aspects of importance

a Historical / Archaeological

a Geographical

a Religious

a Geological

E:\D Drive\Suruey\Unicode\80.77 DOC\Wildlife Proposal\Part-lll.doc 4
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9 Remarks regarding sensitivity of area likely to be

affected due to project.

The proposed 80.77 ha. area was already

mined out. Hence, no major negative impacts to

be seen due to diversion ofthe area.

10 No. of Photographs (is enclosed) No

11 Whether violation of the act has been noticed

anywhere.

No

Date :- 2810312024

Place :- Chandrapur
(Prashant Khade)

Divisional F Officer,
vision,

E:\D Drive\Suryey\Unicode\8o 77 DOC\Wildirfe Proposal\Part-lll.doc
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Original Application No" 198 of 2024

In the matter of :

News item titled "Coal over Conservation raise

Applicant

Versus

Principle Chief Conservator of Forests.

& others Respondents

Reply Affidavit of Respondent No.l

DATED 28th Febru dry,Z025

D.M.GT]PTE

ADVOCATE FOR RESPONDENT
NO.1

3,LAXMAN APARTMENT

25126, OLD TOPHKAHANA,

S'NAGAR, PLTNE _ 4TI OO5

MOBILE :9422317884

email : advgupte @g^ail" com
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